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Law and Order Situation In the Capital 
1 628 . SHRI N. E. HORO : Will 

the Minister of HOME AFFAIRS be 
pleased to s tate : 

(a ) whether Central Government are 

qui te  sat isfied w i th the law and order 

s i t u ation in the capital during the last 
six months; 

(b) whether there has been increase 
in the c rime and violence cases in the 

capital during the last six months ; �d 

(c) whether Delhi Police have been 

asked to invoke provis ions of the National 

Security Act against goondas and other 

imti-social elements who often indulge in 
looting, stabbing and o'her violence in 
the capital ? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS 
(SH RI NIHAR RANJAN LASKAR): (a) 

and (b) The crime figures for the period 

from January to June, 1 983 and the 

corresponding period of the year 1982 
are given below :-

CR I ME HEAD 1 . 1 .82 to 30.6.82 1 . 1 .83 to 30.6.83 
- -- - ---- -- - --- ------- - - ._----------------

Dacoity 

M u rcler 

At tempt to Murder 

Robbery 

B u rglary 

R iots  
Cycle Theft 
M isc . Theft 

M . V .  Theft 
M isc . I Pe 

TOTAL 

1 4  

1 26 

107 

72 
682 

70 

1 420 

4406 
1 040  

5470 

1 3407 

Whi le  there has been an increase under 
certain heads bf cr ime, there is decline 
under other heads . The law and order 
si tuat ion in Delh i  is well under control , 
hit  the Government is not complacent in 
this regard and efforts are made to further 
improve the si tuation. 

(c) Commissioner of Police, Delhi baS 
been autho risod under the National 
Security Act to exercise the powers of 
detention qainst the hardened criminals, 
bootleggers and persons whose act ivities 
are considered prejudicial to the main

tenance of public order. 
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Elections to N.D.M.e. 
1 629. SHRI SATISH AGARWAL : 

Will the Minister of HOME AFFAIRS 
be pleased to refer to the reply given to 

Unstarred Question No. 60 1 4  on 4 April, 
1979 regarding elections to NDMC and 

state whether Government have taken any 
decision regarding recommendations of 

Delhi Metropolitan Council on elections 
to New Delhi Municipal Committee ? 

THE MINISTER OF THE STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR) : 




